I THE CENTRAL ADMINISTRATIVE TRISUNAL, HYDERAUAD
AT HYDERABAD.

D.A.Ml0.476/99.

Datz of decision: 26-3-1989,

Betueen:
P.Venkatachalam. - Applicant
And

1, Ganeral Manager, South Central
Railway, Raill lilayam,
Secunderabad.

2, Deputy Bhief Mechanical Engineer,
Carriage Repair Shop, South Zentral

Railway, Tirupathi Respondent s

Counsel for the Applicant: Sri K.Sudhakar Reddy.

Counsel for the Raspondents: Sri C.V.Mallg Raddy.

CORAM:

Hon'ble Sri R. Rangarajan, Member (A)
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JUDGMENT :
(by Hon'ble Sri R. Rangarajan,Member (A)

Heard Sri Sudhakar Reddy for thea applicant

and Sri C.V.Malls Reddy for thes Regpordents.
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" The applicant submits thst he ias one of the

family members of the land displzesd @ racns, whose
. taed

landﬂtu an extent of 0.08 cents in S.No.848 8/1A were
acquired for the purpose of esstablishment of Carriage
Repair Shcp by the Railuay Authoritiss at Sattipalli/
Tirupathi tbrough A-ward No.4/83 dated 9.9.1983. That

/
the said Award is enclosed as Annexure A-II P,10 to

the 0.4,

The applicant submitted an application for
Gruup "D" post in responss to the Employment Hotifi-
cation No.1/97 datea 12.12.1997. The applicant
submits that ha has not recelived any communication

in razsgponsge to his applicat:ion.

This U.A., is filad to direct the rss-
pordents to consider the applic ant hersin Por appcint-

ment to any post in Croup "O" Category as LDP .

Ths regpondenty shall consider his application
if it has alrsady been received in rssponse to the
Motification dated 12.12.1997 in sccordance with the

rule and advise him guitably in dus course.

With the sbove direction, the G.A., i3 dispoaad

of at the admission state itself. No costs.
ﬂ/g ARANESHJAR} {R.RANGARAJAN) ;
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